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( vi) Length of sur faced roads iu 
relation to population or rail· 
way miJeage in relation to 
population. It was also indi-
cated tbat only those districts 
with indices well below the 
State average may be selectod 
for suitable incentives from 
firancial institutions. 

According1y 246 districts were 
identified as industrially backward 
elig ible to concessionaJ finance facilities. 
Out of these, 101 districts/areas were 
further identified for benefits under the 
Central Investment SubsidY Scheme. 
Copies of these lists are available in the 
Parliament Library. 

In November. 1981 at the instance 
of late Prime Minister a quick identi-
ficat ion was made, on the basis of 
Action Plans prepared by the District 
Industries Centres, of alJ districts in 
India which did not h~we a single 
large or medium scale industry. 90 
such districts have been identified and 
pJaced in Category I A'. 

With effect from 1.4.83 the 
Government of India have rccategorised 
the backward areas into three cate-
gory r A', 'BJ and ~C) with graded 
Central Investment subsidy. Copies of 
the Press Note No. 4/1/81 -BAD (Vo). 
III) dated 27.4.83 and Notification No. 
4/1/81-BAD (Vo], Ill) dated 7.9.33 
the above incentives through which 
the ahove incf."otives were promulgated 
are available in the were promulgated 
Parliament Library-

Setting up of industries is primarily 
the responsibility of State Govts. The 
Union Govt. have however, provided a 
number of incentives e.g. Central Invest-
ment SubsidY, Concessional Finance, 
Transport Subsidy, Interest Subsidy, 
Seed/Margin Money Asssistance, In-
come tax incentives etc. for establish-
ment of industries jn backward areas. 
Details of all these schemes are contain-
ed in the booklet CIDCtDtivea for 

Industries .in BaCKward AreasJ , copies 
of which are also available in tho 
Parliament Library. 

Allotment of Cemenf to Tripara 

530. SHRI AJAY nrSWAS : Will the 
Minister of INDUSTRY AND COM-
PANY AFFAIRS be p1eased so state: 

(a) the) tot 31 metric tono08 of 
cemf'nt allotted to Tripura Sta te in 
1981-82, 1982-83 aoJ 1983-84; 

(b) the actual requirement and 
supply of coment to Tripura State 
during those years; and 

(c) the reasons for allotting inade. 
quate supply of cement to that State "1 

THE MINISTER OF STATE IN 
THE MINISTRY OF IWDUSTRY 
AND COMPANY AFFAIRS (SHRI 
ARIF MOHAMMAD KHAN) : (a) and 
(b) : AllodctioD and supply of levy 
cement to the State of Tripura during 
1981-82, 1~82 .. 83 and 1983-84 are as 
under: 

Year 

1981-82 

1982-83 

1983.84 

(in tbousand tonnes) 

Allocation 

64.0 

56.7 

61.5 

Supply 

39.8 
20.0 

31.0 

The State Government of Triput;a 
have not indicated their requirements 
of cement during these years. 

(c) Inadequa to supply of levy cement 
against allocation of the State of Tri· 
pura is on accoumt of tran!l.port cons-
traints across Farskka. 

Supply of Diesel, Petrol &. Kerosene 
to Tripura. 

531. SHRI AJOY BISWAS: Will 
the MiniAter of PETROLEUM be plea,. 
cd to state: 
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(a) tbe number of metric tonnes of 
diosel; petrol and kerosene allotted to 
Tripara during 1981.82, 1982-83 
and 1983-84; 

(bY the actual requirement of diesel, 
petrol and kerosene during those years; 

.and 

(c) tbe actual ~upply \)f diesel, 
petrol aad kerosene during these years '1 

THE MINISTER OF STATE OF 
THE MINISTRY OF PETROLEUM 

(SHRI NAWAL KISHORE SHARMA): 
(a) to (c): Diesel and petrol are avail .. 
able on free sale basis and DO aHo. 
cltion of tbese products is made to the 
states. The requirement of keros~ne of 
various States/Union Territories is 
determined on the basis of 5 % growth 
over the allocations made in the corres-
ponding month of the previous year on a 
4 .. month block basis. 

A statement showing allocation/sale 
of the products to Tripura during 1981. 
82, 1982-83 and 1983-84 is attached. 

Statement 
Statement showing allocations alld s(Jl~s of Kerosene and sales of petrol and HSD 

made in Trlpura State during 1981-82, 1982-83 and 1983-84 

Year Petrol 
Sales 

HSD 
Sales 

Kerosene 
Allocations 

(Figures in Tonnes) 
---_ 

Sales 
-_._--_._-_-.. _---> -----------------

1981-82 

1982-83 

1983·84 

1641 

2638 

2804 

13663 

14109 

14637 

Relief Measures provided to Victims 
of Bhopal Gas Tragedy by Carbide 

533. SHRI B. V. DESAI: Will the 
Minister of CHEMICALS AND FERTI-
LIZERS be pleased to slate: 

(a) whether his Ministry has made a 
aeatbina indictment of the role played 
by Union Carbide in the rescue opera-
tiolls at Bhopal as well as in the subse" 
quent scheme to neutralise the remain-
ing MIC in thoir pesticides plant; 

(b) if so" whether his Ministry has 
pointed out in a Dote prepared recent Iy 
the plant management failed to immedia-
tely inform tbe local uuthoriti es about 
the loakalle ; 

(c) if 80 .. the other poiPta stlued i~ 
tboir Report ; 

12310 11704 

13300 12384 

13000 12309 

(d) the action Union Government 
propose to take against tbe company, 

(a) whether all the relief measures 
that the Union Carbide bas promised, 
have been provided to the affected 
people; and 

(f) if SOl the action being taken in 
that ragard ? 

THE MINISTER OF CHEMICALS 
AND FERTILIZERS AND INDUSTRY 
AND COMPANY AFFAIRS (SHRI 
VEBRENDRA PATIL): (a) to (c): 
Based on prima facie observations of 
Scientific and Official Teams of tbe 
Control and Sta te Autborit ies a preli. 
minary report on Bhop&l incident was 
prepared by Government. Tbe reference 
is perhaps to the press reports relatiDI 
to tbis preliminary report. The pre !i. 




